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t [SEIZURE OF WATCHES AT BOMBAY

310. SHRI RAM SAHALI: Will the Minister
of FINANCE be pleased to state:

(‘a) whether it is a fact that the Customs
authorities of Bombay have seized 2000 wrist
watches of ih i value of one lakh and seventy
five thousand rupees on the 31st January,
1968; if so w herefrom these watches were
brought;

(b) whether Government have bean able
to find out the manner in which these watches
were brought to India; and

(c) how many persons
proceeded against in this case?]
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tTHE DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE, (SHRI MORARIJI
R. DESAI): (a) No seizure of watches was
effected by the Customs authorities at
Bombay on the 31st January, 1968. However,
2417 watches valued approximately at Rs.
1,57,000 at market rate were seized by them
in Bombay City on the 30th January, 1968.
Presumably, these watches were brought from
the Persian Gulf region.

(b) Investigations
far have not
which  these
into India.

(c) Three persons
been arrested in this case.]
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A.R.C. RECOMMENDATION ON FINANCE ETC.

320. SHRI V. V. RAMASWAMY: Will
the Minister of FINANCE be p'eased to state:

(a) what are the recommendations
made by the Administrative Reforms
Commission in its report on the 13th
January, 1968 regarding Finance,
Accounts and Audit; and

(b) the reaction of Government
thereon?

THE DEPUTY PRIME MINISTER AND
MINISTER  OF  FINANCE, (SHRI
MORARIJI R. DESAI): (a) Copies of the
Report of the Administrative Reforms
Commission on Finance, Accounts and Audit
have been placed in the Parliament Library.
(b) The

recommendations are under
examination and it may fake some time
before decisions thereon are I taken.



